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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE AT KOLKATABENCH
riginal Application No. 85 of 2024

SubhasDatta

...Petitioner

Versus
State of West Bengal &Ors.
...Respondents
Affidavit filed on behalf of Respondent No. 6, Howrah Municipal
Corporation

I, Bandana Pokhriyal, daughter of Sri Chandra Shashi Pokhriyal, aged
about 35 years, working for gain at Howrah Municipal Corporation, 4,
Mahatma Gandhi Road, Howrah - 711 101 do hereby solemnly affirm

and state as follows:

1. That I am filing this personal affidavit. I am duly authorized and
competent to swear this affidavit on behalf of Respondent No. 6,
Howrah Municipal Corporation (HMC), and as such, 1 am
conversant with the facts and circumstances of the case.

9. That this affidavit is being filed in continuation with the previous
afﬁda(vggsﬂfqby the answering respondent to bring on record the

subsequent. events in connection with the above-mentioned

. sapiginalapplication.
v /aBinayApplicatior

{ Arg . DL Yo .
3. The answetihg réspondent states that the answering respondent
Q aﬂm Peajfﬁg‘“ﬁ . .

(rihas deposit d/éps,;cost of Rs. 2,000/~ as imposed vide the order

s;'{_"/,‘d\atqd 813 Jefaty, 2025. Copy of the
\:fii e (;2;/)

T BMM patc h'n"1 °‘P
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. That in 8&1W ﬂf&h the said ordc\l\} ll‘MC ‘has preparcd a
structured tinielitie for implementing various measures as

mandated under the Solid Waste Management Rules, 2016. Copy

of the tabular chart is annexed herewith as Letter B.

. That the proposed timeline, as detailed in Annexure B, includes

specific activities to be undertaken by HMC within a stipulated

timeframe to achieve full compliance with SWM Rules, 2016.

_ That several measures, including the introduction of night

cleaning services, deployment of GPS-based monitoring systems,
procurement of additional SWM vehicles, and setting up of waste
processing plants, have either been implemented or are in the

process of being executed within the specified timeframes.

. That the respondent corporation remains committed to ensuring

compliance with the Hon’ble Tribunal’s directions and the
provisions of the Solid Waste Management Rules, 2016, in a

phased and systematic manner as indicated in Annexure B.

. That this affidavit is being filed in good faith and in the interest of

justice and compliance with the Hon’ble Tribunal’s order.

_ That this affidavit is being filed in continuation with the previous

affidavits filed by the answering respondent to bring on record the
subsequent events in connection with the above-mentioned
original application.
The answering respondent states that the answering
espondent vide its letter dated 15t January, 2025 has requested
e District Magistrate, Howrah to take steps for identification of
itable parcel of land for setting up plant utilization wet waste
collected through door-to-door segregation from different wards of
HMC.HMC has also given its consent and commitment to the

UD&MA Dept. for setting-up of 100 TPD CBG Plant at its

fanidans,  focigo!
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Belgachia Trenching Ground after reclamation of land through
the on-going process Bio-mining of legacy waste being done by
the KMDA utilizing the wet waste being generated from the
segregated door-to-door collection of present 11 (eleven) no of
wards. However, since, the number would be escalated to 25
(twenty five) by March 2025 and later on all the 50 (fifty) wards
would come under its purview by the next financial year, more
than one processing plant is required to cater the wet waste
generated by HMC on daily basis. Further, the answering
respondent has states that since the location of the BTG is at the
extreme north-east corner of the city, an area of about 6 (six)
acres of govt. land at the southern side, preferably at the added
area of this Corporation (Ward No 45- 50) or just beyond its
boundary would be helpful for setting-up of an alternate plant for
waste collected from the southern parts of the city for better
logistic purpose. Copy of the said letter dated 15t" January,

2025 and the receipt thereof are annexed hereto and marked

N with letter C.
//:}p;\ TAR}« ) . )
/ That the answering respondent is also taking steps for
# /8K NAZRUL 1SLAM ploading the real time updates of the VAT cleaning by the VAT

Area Kolkata . L
. pervisors on an online portal being Purobikshan - Existing

cheme Monitoring System. The screenshots of the

12. That the answering respondent repeats and reiterates that the
answering respondent has the highest respect for this Hon’ble
Tribunal and is ready and willing to abide by all directions and/or
orders passed by this Hon’ble Court. The answering respondent
seeks further time to file further affidavit showing further progress

of work undertaken by the Corporation.

o Bamdomsas Paahny’*P
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13. That the statements contained in paragraph nos. 1 are true to my
knowledge and the statements made in paragraph nos. 2 to 12 are
information derived from record and the rest thereof are my

humble submissions before this Hon’ble Court. .
e
__Bamdoma P‘"W . 7

Deponent
Identified by me

Donrika Qasndasy

Advocate F/747/2009 - "

T‘"‘*m.. solemaly Affirmed and
O TALRL X Declared bofore me-H/S 139
/w\ Ry N\ CPC, U/S 297 (C)

¥ /' SK. NAZRUL ISLAM \ % \
Aren Kolkala
Regn.Ne, 447/19

Sk, Naxrul Iskam
No{ary,GWt. of W.B.
Regn. Ne. 447/19
City Civil Court, Jalc “te

13 FEB 2008
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Verification

That the statements made in the foregoing paragraphs are true to my
knowledge, belief, and based on official records. No part of it is false,
and nothing material has been concealed therein. Ido hereby verify that
the contents of paragraphs 1 of this affidavit are true to my knowledge
and belief and the statements made in paragraph nos. 2 to 12 are
information derived {rom reeorj;l and the rest thercof are my humble

P a1, by SERANC
submissions before this Hor’ble ourt.
’ ﬁ-. Si‘\’ G \\ \
i 'r‘i_U{’Smu % A
{s-npy -da§ gh: quibrdary, 2025

—— Bamdama emh@o-ﬂ
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Verified at Kolkata itphj*'Ji
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¥ @ “Hastings Chamber”, 7C, Kiran Shankar Roy Road
2nd Floor, Suit No. 206, Kolkata - 700001

Mob.: +91 94328 20002, 98306 09262

B E55. Hiang; BO05L e +91 83368 35229, 9432898402
High Court, Calcutta Phone : (033) 4603 3642, websile : w.legumjurg.com
' ' Email : amritalegal@gmail.com e legumjure@gmail.com

Ref. : DaleDate: 13-02-2025

To

The Ld. Registrar,

Hon’ble National Green Tribunal,
Eastern Zone Kolkata Bench.

Subject: Submission of Cost of Rs. 2,000/- as directed in
OA/85/2024 /EZ vide Order dated 31.01.2025.

Respected Sir/Ma’am,
This is to bring to your kind notice that in compliance to the order dated
31st January, 2025, passed by the Hon’ble National Green tribunal, EZ,
in the matter OA/85/2024 /EZ, please find attached a Original Demand
Draft dated 13th February, 2025, amounting to Rs. 2,000/~ (Rupees Two
Thousand Only). The said payment of cost is being made without
prejudice to mjr client's other rights and contentions in the matter, eveA*1
L
The undersigned would like to state that the delay in depositing the cost
of Rs. 2,000/- was due to a Bonafide reason as the order dated 31st
January, 2025, was not available on the website/server of the Hon’ble
NGT, EZ, and the said order could only be obtained on 6th February, 2025
and as such there has been a delay in taking instructions. Please find
enclosed the details of the payment made:

1. Demand Draft bearing no. _ “624 3¢ 4" :

2. Date of Payment: 13th February, 2025;

3. Bank Details: State Bank of India, Kolkata.

In view of the same, kindly record and acknowledge ‘the receipt of the

payment,

Thanking You,

Yours Sincerely,
J\wvv\‘h

Ms. Amrita Pandey,
Advocate for HMC



Item No.05 Court No.1

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
(THROUGH PHYSICAL HEARING WITH HYBRID MODE)

Original Application No.85/2024 |EZ
Subhas Datta Applicant(=|
Versus
State of West Bengal & Ors. Respondent(s)

Date of hearing: 31.01.2025

CORAM: HON'BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER
HON'BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

For Applicant(s) : Mr. Subhas Datta, in person (in Virtual Mode)

For Respondent(s) : Mr. Rajib Ray, Adv. for R-1, 3 & 5 (in Virtual Mode),
Ms. Paushali Banerjee, Adv. for R-2,
Mr. Dipanjan Ghosh, Adv. for R-4 (in Virtual Mode),

Mr. Sandipan Banerjee, Adv. a/w
Ms. Amrita Pandey, Ady. for R-6 (in Virtual Mode)

ORDER

1. Mr. Subhas Datta, the Applicant is present in person (in Virtual
- Mode).

2. Affidavit dated 13.01.2025 has been filed on behalf of the
Respondent No.6, Howrah Municipal Corporation (HMC); the saric
is taken on record.

In this affidavit, no timeline has been given for completion of works
contemplated. We impose a personal cost of Rs.2000/- (Rupees two
thousand only) on the Commissioner, Howrah Municipal

Corporation for having filed this affidavit without giving tinelines

which shows the casual attitude of the department towards
prosecuting the case. The cost is to be deposited within one week
with the Registrar, National Green Tribunal, Eastern Zone Bench,

Kolkata.
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4. We direct the Howrah Municipal Corporation (MMC) to file affidavit

giving the timelines for completion of the works within two weeks.
5. List on 14.02.2025.

B. Amit Sthalekar, JN

.............................................

Dy, Arun Kumar Verma, EM

January 31, 2025,
griginal Application No.85/2024/EZ
KB
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HOWRAH MUNICIPAL CORPORATION

—PD"

4, MAHATMA GANDHI ROAD, HOWRAH - 711 101
Tel: (+91-33) 2638-3211-13, 2641-5218; Fax: (+91-33) 2641-5218/2214

233

PROPOSED TIME-LINE FOR COMPLIANCE OF SWM RULES 2016 AT HMC,
Ref : O.A. No. 85/2024/EZ — Subhas Dutta vs. State of West Bengal & Ors. — Compliance of Solemn Order of

the Hon’ble NGT, dated 31.01.2025 by Respondent No 6, HMC.

sl
No.

Name of the Activity

Timeline

Remarks

01.

Changing time of Clearance
of the major Secondary
Transfer Stations (Vat)

situated on the main roads
to avoid traffic congestion

Already implemented

02,

Induction of modern
medium sized SWM
vehicles in the own fleet of
HMC, apart from the
agency run vehicle, to
operate on a “Quick
Response” mode for
removal of M.S.W. from
STS/GVPs

By May 2025

Already 10 tien) velicl
are  in opuialio
another G (s1v) vehicle
will  be procured  for
induction in the fleet.

03.

Setting-up of additional 4
(four) Nos. of Stationary
Compactors @ one each in
4 (four) Assembly
Constituency of HMC and
2 (two) Nos. of Mobile
Compactors for the city to
cater the M.S.W. in much
quicker and composed
manner

04.

Placing of dedicated SWM
vehicles at some important
market places for fast and

hassle-free removal of
MSW

Alrcady imp-i'cmcntcd

05.

Periodic maintenance / re-
construction of major
Sccondary Transfer Stations
(Vat), damaged due to
operational wear & tear,
with a view to proper
storage of M.S.W. without
littering the adjacent road
area.

By. August 2025

06.

Introduction of night
cleaning services at the
main markets, bus terminus
and railway station areas.

Repular  activity  being
undertaken — on routn
manner basis.

Already implemented
w.e.f. August 2024,

07.

Posting of Supervisors at

By February 2025

Already implemented on
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HOWRAH MUNICIPAL CORPORATION

4, MAHATMA GANDHI ROAD, HOWRAH 711 101

Tel: (+91-33) 2638-3211-13, 2641-5218; Fax: (+91-33) 2641-5218/2214
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all the STS with GPS based
app-monitoring system

Pilot basis at some ol the
major STS, to be formally
introduced for all the STS
by February, 2025.

08. | Procurement of two-wheel [  eeeeee Regular activity being
barrows, tri-cycle vans, undertaken on  routine
dustbins and other tools & manner basis,
tackles required for day-to-
day operation of SWM
activities. N
09. Posting of Special |  emeeee Already miplo
Monitoring Team to ensure
timely clearance of MSW
from the STS approaching
the Howrah Bridge B
10. | Imposition of penaltyupon |  eceeee- Already implemented,
the erring garbage clearance being followed
agencies failed to clean-up scrupulously. ‘
the STS on time )
I1. Imposition of fine upon By December 2025 Major Policy Decision to
citizens / dwellers for be accepted by the Board
indiscriminately littering of Administrators, HMC.
roads, neighborhood areas
after required IEC activity.
12. | Augmentation of Door-to- (i) By April 2025 in 14 Wards of Already i
Door collection of HMC (Ward No Ward ‘ y
segregated MSW from 2,3,4,5,10,21,23,25,27,28,32,34,3 | 11,12,22,26,29,33.40,4.2,
different Wards of HMC 7 &48) 3 & 44)
(ii) By December,2025 in rest of 25
Wards.
13. Systematic reduction in By March. 2026 Co-terminus  with  the
number of STS (Vat) with successful implementation
an aim to make HMC “Vat of Door-to-Door collection
Free” in accordance with the of MSW.
provisions of SWM Rules,
2016 L
14. | Processing of 10 lakh MT of By October 2026 As per time-line given by
Legacy Waste at the KMDA, the cxecuting
Belgachia Trenching T Agency. |
Ground of HMC by way of e
Bio-remediation. ,;Lf/ 9 Lﬁ% -
15. Processing of residual 4 G- \ To be ander-taken by
Legacy Waste including KMDA.
deposition of fresh waste
during this period which
will be turned into Legacy
by that time _ o
16. Setting-up of Bio CNG To be undertaken by
UD&MA  Dept  through

Plant for processing of a
portion of Fresh Wet Waste

SUDA / KMDA, HMC
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HOWRAH MUNICIPAL CORPORATION
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4, MAMATMA GANDHI ROAD, HOWRAH - 711 101
Tel: (+91-33) 2638-3211-13, 2641-5218; Fax: (+91-33) 2641-5218/2214

(100 TPD) at the BTG
utilizing the reclaimed land
through the on-going
process of Bio-remediation.

“

already send its “in -
principle” approval for
transfer of land as well as
its commitment towards |
supply of 100 TPD1
segregated  Fresh  Wet |
Wasie for running the
Plant,

17 Setting-up of additional | esees
Plant for processing fresh

Requisition has since been |
placed for identification

waste at the Southern Flank and subsequent transfer of
of HMC such  land. il

which will b
communicated . the
UD&MA Dept for
undertaking similar nature
of project as mentioned

vide Sl. No. 16 above.
18. | Setting-up of Plastic Waste By August, 2026 By Revamping the existing

management facility

MRF at BTG for recycling |
of plastic waste.

19, Setting-upof E-Waste | e
management facility

Already tie-up 15 made
with the West Bengal
Electronics Industry Dev.
Corporation Ltd.
(WBEIDCL) for disposal
of own E-Waste of 1IN |
and the of the citv at large.

20. | Covering of huge open| = =-eeee
drains within the HMC area
with a view to stop / reduce
the yearly de-siltation
activity to keep the flow of
discharge of water un-
hindered for reduction in
water logging during the
Monsoon. ————=uo

Already taken-up in

phased manner depending
upon the availability of
fund, projects amounting
to Rs. 833 crores have
been taken —up during the
current financial year,

i/ * /K. NAZRUL ISl *\\
‘ Area Kelkata \
Regn.Np, 44719
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HOWRAH MUNICIPAL CORPORATION

4, MAHATMA GANDHI ROAD, HOWRALH - 711 10]
Tel: (+91-33) 2638-3211-13, 2641-5218; Fax: (+91-33) 2641-5218/2214

UL |
Area Koli'glf:“

8n.No. 447719
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No. 065 /Gen (S.C. Cell)/Commr./2024-25 Dated : January 15, 2025,
To,
The District Magistrate,
Howrah.
Sub : Availability of snitable | of required for SWM_pu in connection with O.A. No.

85/2024/E7. before the Hon’ble NGT. — Reg.

Madam,

Apropos of the above and in continuation of this office’s previous letter dated 11.12,2024, copy enclosed,
where-in a detailed ATR was provided on the instant 0.A., & formal request is now being sent to your good-office for
helping the HMC for identifying a suitable parce) of Gowt. land in and around the HMC that may be used for setting-
up of Plant utilizing the wet waste collected through door-to-door segregation from different wards of HMC.

In this connection, it may further be noted that the HMC has already given its consent and commitment to the
UD&MA Dept. for setting-up of 100 TPD CBG Plant at its Belgachia Trenching Groun.d. a_ﬁer reclamation of and
through the on-going process Bio-mining of legacy waste being done by the KMDA utilizing the wet waste being
generated from the segregated door-to-door collection of present 11 (eleven) no of wards, However, since, the numbfsr
would be escalated to 25 (twenty five) by March 2025 and later on all the 50 (fifty) wards would come under ils
purview by the next financial year, more than one precessing plant is required to cater the wet waste generated by
HMC on daily basis. Further, sine the location of the BTG is at the extreme norih-east comer of 'lhe city, an area of
gbout 6 (six) acres of govt. land at the southem side, preferably at the added area of this Corporation (Ward No 45 -
50) or just beyond its boundary would be helpful for setting-up of an alternate plant for waste collected from the

southem parts of the city for better logistic purpose.

Thanking you, Yours faithfully

-t

Commissioner

Howrah Municipal Corporation

Encls : As stated above.
Dated :November 26, 2024,

Endt. No. 065/1/(8) /Gen (S.C. Cell)/Commr.J2p)23-24

for information together with a cgpy of the ATR to:
Cop{,fo'lr!vh:rd:;mo;;: Seoretary, WBPCB, Pariliesh Bhavan, Building 10A, Block LA, Sector Ill, Bidhannagar,

-~ 700106;
!S(: ]E;? Secretary, UD&MA Dept., Govt] of West Bengal, "NAGARAYAN", DF - 8, Sector - I, Salt Lake,
Kolkata — 700084;
3) The Director, SUDA;
4) The Secretary, HMC;
5) The E.E. (Cons.), HMC ;
6) The A.E. & OSD (Cons.), HMC; s
The OSD (Law), HMC - with request tokeep the Ld Counsel of the HMC apprised in the instant OA
£) Dept. Guard File.

Commissioner
Howrah Municipal Corporation
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